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Stand in US Policy on Kashmir

#*204. SHRIMATI RENUKA
CHOWDHURY:

SHRI ANANTRAY DEV
SHANKER DAVE: ¥

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:’

(a) what is the motive behind the
shifting stand of US policy on Kashmir;

(b whether Government have identified
the causes behind the shifting stand ot
US policies;

(¢) whether US claim is tenable that
they are primarily interested in preven:
tion of war between India ang Pakisian
which might engulf both the countries
in Atomic warfare also;

(d) whether their peaceful intentjons
are in accordance with their declarations
thay Kashmir is a disputed territory and
wishegs of Kashmiri peopie should be
taken into consideration; and

(e) whether the above declaration by
US hag increased temsion between India
angd Pakisian?

THE MINISTER OF STATE IN THE:
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R. L. BHATIA): (a) to (e) A
Statement is laid on the Table of the
House,

Statemeny

The US claims that its consistent posi-
tion has been that the statue of the
former princely state of Jammu and
Kashmir is “disputed”. The US view s
that bilateral negotiations between Tndia
and Pakistan, as envisaged by the Simia
Agreement, provide the best means for
resolving the “dispute”. As a practical
mttter the US believes that this process
of bilateral negotiation veeds to take into
accoun; the wishes of the Kashmirj peo-
ple, but has not specified the manner in
which this shounid be done,

The US Government is of the view
that the so-called Kashmir dispute is a
major source of India-Pakistan tensjons.
The stated US interest in South Asia is
to reduce such tensions and prevent war

*The questlon was actually asked on
the floor of the House by Shri Apanstray
Dev Shanker Dave,

{ RAJYA SABHA ]

to Questions 8

between India and Pakistan which, in the
US opinion, could escalate leading to
the possible use of nuclear weapons.

The US believeg that Pakistan has
advanced programmes to acquire with
foreign support weapons of mass destruc-
tion and their meang of delivery, It also
harbours erroneously a belief that India
has 5 nuclear weapong programme.

Pakistan’s clandestine nuclear weapons
programme is wel] known and has been
confirmed time and again. India mneither
hag nor iniends to acquire weapons of
mass destruction. The real danger, there-
fore, is of nuclear adventurism on the
pary of Pakistan. It is regrettable that
the US hag not done much to prevent
Pakistan from acquiring and retaining
weapong of mass destruction.

The Government of India has consist~
entiy maintained that Jammu & Kashmir
ig an integral part of India and the lega-
lity of itg accession to India is unques-
tionable. Tt has repeatedly highlighfed
Pakistan’s continuing role in aiding and
abet'ing terrorist violence in ¥ & K which
remains the major obstacle to the resto-
ration of peace and frasquillity in J & K.
It has conveyed to the US Government
that repeated references lacking in balance
and proper perspective regarding the situ-
ation in T & K by responsible US Admi-
nistration  officials tend to provide en-
couragement to Pakistan and terroris's
sustained by them to continue with their
violent activities, At the same time such
references are unhelpful and hinder resu-
mption of the democratic political process
and a return to normalcy which the Gov.
ernment of India is  striving to bring
about,
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SHRI S. JAIPAL REDDY: No, 10
Mr. Chairman, Sir, the hon. Ministes
should be more careful while answering
a question of this type. Why is he irying
to articulate the viewpoint of the United
States? This was the explanation of the
United States.

b

MR. CHAIRMAN: Your question time
is coming, 1 have wnoticed. ..(Interrup-
tions).

SHRI S. JAIPAL REDDY: This is faz
more impotrant than observing the proce.
dure in the Question Hour. The hon.
Minister is swallowing the explanation of
the Uniteq States hook, fine and sinker.
I am afraid, he is not representing the
viewpoint of the Government on this
question properly.

AT e T 2 qaT foda
THIR §, dIeT wimE §ae . ..
(zr=mem)

MR. CHAIRMAN: I think the Minis-
ter has given eur point of view as well

(9 MAR. 1994]

to Questions 10

as what he thinks is the US point of
view,

SHRI S. JAIPAL REDDY. No, Sir.
You kindly look into the reply. He
has, in fact, articulated the viewpoint of
th: United States,

SHRI ANANTRAY DEV SHANKER
DAVE: The Minister has categorically
confessed in his statement that the pre-
vious stand waj that and tna; the present
stand was this. So, why are you twisting
it?

st smRowwo wifewr @ gy, oy
ST AT forr & ag wg feme £
mafeT ¥ €3 o 2 faz wman &,
FifE oY e A&7 ww ¥ @ A,
st fyden 3. (waaamw)
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Kashmir i3 an integral part of India,
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SHRI RAMACHANDRAN PiLLAIL
Mr. Chairman, Sir, the United Stites of
America -is aiding and abeting all divisive
forces for disinfegration of counirics. We
witness these activitieg in Asia, Africa
and Europe. There are repons that the
United States is overtly and overtly aid-
ing all divisive forces to establish an

[ RAJYA SABHA ]

to Questions 12

independent Kashmir. May I know from
the Minister whether the Government is
aware of this new shift in the polcy of
America and if so, what steps the Gov-
ernmeng intends to take to safegutrd
India’s interests.

sl RoUo wWifzar : o, =
5wk a8t g fF—

What the hon, Member has said may
or may not be true. There are so many
slatcments coming out which could indj-
cate that an independ=nt Kashmir is
being envisaged by some quarters in the
United States of America or some other
group. Bug as T said earlier, whatever
view o:her people have, we must have
our own views. Onr view was strongly
put forward by Parliament by way of
passing a unanimoug resofution. This
message is enough to those people who
want to say something.

SHRI RAMACHANDRAN PILLAL: 1
seek your profection. My question was
definite. Is the Government aware of
.ha new snift in the American policy with
regard to the establishment of indepen-
dent Kashmir? Hig answer is vague.

SHRI R. L. BHATIA: In reply to the
earlier question I said that according to
the US their policy has been consis‘ent in
this regard.

ot St | W7 : qadl
uyrfedy &7 2 7 quEr arfadr Sy
FoUgo FN §, THRN HITHT TIHET
Fig?

What ig your perception? Do they want
independent Kashmir? Do  they want
Kashmir to go to India or to Pakistan?
What is your perception?

SHRI R. L. BHATIA; 1 say why you
are bothered if USA hag thig opinion or
.he other country has anothey  opinion.
We have a definite opinion. (Inlerrup-
ijons).

MR. CHAIRMAN: Will you please sit
down?
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SHRI V. NARAYANASAMY: They

do not v.ani to hear tne viewpoint of the
Govel “mont.

- MR, CHAIRMAN. Mr. Jaipal Reddy
has s¢ 1w~ 'he Minister shouid say the
US po ic on this. You are asking him to
say what lhe US policy is, -

=it faey wra At ARQT F
wA faar ot gfyEre #% &9 7
.. . (zaaar)

ST GIAT TqQR : L § O
fac aar weFrg searEE wWE X
¥aq  9r, sarge wE fg TEAdEe
g% 97 | g QR USE Hl TEAA AT |
.. . (caagw)

SHRI S. JAIPAL REDDY: Mr. Chair-
man, Sir, I am afraid the Minister has
not answered part (a) of the ques'ion,
May I read part (a) of the question for
the information of the Minister?

SHRI RAJNI RANJAN SAHU: Sir,
have you allowed him to put the ques-
tion?

SHRI SATYA PRAKASH MALA-
VIYA: Yes. (Interruptions)

'MR. CHAIRMAN: I think thig is a
questien on which there is no difference
in the House. Why so much articula-
tion when there is no difference in the
Heuse?

SHRI S. JAIPAL REDDY: Mr.
Chairman, Sir, my point ig that the
Minister has not answered the (a) part of
the question. I would like to read that.
“What is the motive behind the shifting
stand of the US policy on Kashmir?”
This (a) part can be divided into two
parts, (a) What is the Government’s
assessment of the motive of the US?
And the (b) par; is whether the stand
of the USA has shifted or not. The
written answer says, the USA claims its
stand has not shifted”. But our Govern-
ment’s. public view is ;hat the stand of
the US has changed. But the Minister
appears to agree with the claim of the
United . S*ateg and has not answered the
motive part. (Intérruptions) I have not

[9 MAR. 1994]

10 Questions 14

completed my question. Coming to the
moiive, we have one advantage. The
academics in the United States...

SHRI SURINDER KUMAR SINGLAX
Do not confuse the House,
(Interruptions)

SHRI S. JATPAL REDDY. What is
this? 1 seek your protection, Sir, I am
trying to frame my question. The aca-
demics of the United States discused
their foreign policy. From the academicg
iy ig very clear. The motives of the
United Stateg are two-fold. (a) They want
lo exert pressurg on India to see that we
fall in line on NPT,

SHRI SURINDER KUMAR SINGLA:
Sir. he has answered the question. (Inter-
ruplions). He is making a speech in the
House. Let him ask the question. (Infer-
ruptions).

MR. CHAIRMAN: Will you please sit
down? Let him finish it, I think the
Minister is competent to answer this.

SHRI S. JAIPA], REDDY: The
second obvious motive is to create an
independent Kashmir so that they have
their presence in this part of the world.
These are the two obvious motives. What
is the assessment of ‘he Government in
this respect?

SHRI R. L. BHATIA: Sir, I never
justified the viewpoint of USA. I omly
emphasised my own point of view, our
Government of India’y point of view and
the national point of view. There is
more activism on the part of the US
State Administration, With regard Yo
Kashmir I have already mentioned. Sb,
you can call it 5 shift, yoy can call it
a more emphasis and whatever it is, it
is there. I never denied that,
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Coming to the second point as to what
the motive is I would lie to say,—earlier
also the hon, Member had asked this
question—well, there can bg so many
things in their minds. One can be the
NPT, as he has rightly mentioned, They
may like to pressurise us, or or maybe
that on human rights they want to pres-
surise us. But I want to tell categorically
that India will not be pressurised by
anybody in making a decision. What-
ever decision we take in this House
is that of this Parliament, is that of this
nation. We are not dictated to by others
and we are not pressurised by others.
Why do you want to bring this thing in
your mind that somebody is pressurising
us. (Interruptions)

MR. CHAIRMAN,; The Minister has
replied to the extent possible. (Interrup-
tions). I don’; think you have to get into
the gpeculative business of what is their
motive. He said: “It may be this, It may
be that” He has given a reply.

SHRI SIKANDER BAKHT: Sir, I
would like to know. (Interruptions).

SHRI RAJNI RANJAN SAHU: Sir, a
change should also be given to us. (Inter-
ruptions).

SHRI SUSHILKUMAR SAMBHAJI-
RAO SHINDE; Sir, during the course of
his reply to the original question, the hon.
Minister did not refer to the Kashmir
issue. (Interruptions)

MR. CHAIRMAN: It is too late now
to club it. (Interruptions)

SHRI SUSHILKUMAR SAMBHAJI-
RAQ SHINDE; Sir, I may be permitted
to ask u supplementary, Sir. (Interrup-

tions).

[ RAJYA SABHA ]

to Questions 16
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All these statements are different state-
ments.

et ¥ 7o wre, frdY & 39 g
dfea o e fewdde w1 g ate far
JEH TR A1 HISAFI FATA FWA
& foau @gr 1| gad fas s Srwar i
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fast 43 ®T aq B¢ W @A wOO-
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SHRI SIKANDER . BAKHT: Sir, my
question was very limited. My question wag
whether there wag a shift in America’s
policy with regard to the question of
accession of Kashmir to India o mot.

KANT BHANDARE: Sir, the partiality
of US.A. towards Pakistan is well known.
The reply gets a reference to the building
up of the nuclear arsenal in the basement
of Pakistan. This could mot have been
done unfess U.S.A. had turned a Nelson's
eye to it. Similarly, in spite of unimp-
eachable evidence, at the last minute, the
U.S.A. fakes Pakistan off the terrorists
list. So, we should not be at all surprised
at this shifting and changing stand. But
we have passed a resolution on the
very first day and two categorical state-
ments have come from the Home Minjs-
ter and even the Prime Minister yes-
terday and I want the hon. Minjster to
assure tne entire House on the point that
whatever may be the shift in the policy
of the US.A., there wif} be no shift in
our policy to keep Kashmir as an integ-
ral part of India.

SHRI R. L. BHATIA: I have already
stated that.

MR. CHAIRMAN: The Minister has

{9 MAR. 19941
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lo Questions 18
SHRI SIKANDER BAKHT: Ig that
a question, Sir?

SHRI R. L. BHATIA: Sir, I have al-
ready stated that Kashmir is an integral
part of India and there is no shift in
our policy.

SHRI G. G. SWELL: Mr. Chairman,
Sir, I do not think that there has been
any shift in the United States Policy.
The Minister has sta:ed very clearly that
America claims that its policy has been
consistent and the Minister has said that
there might have been more emphasis,
there might have been more articulation,
now; they have been more blunt now.
We have reiterated our stand, The whola
Parliament has reiterated our stand. The
whole Parliament has reiterated our
stand. We stand as one man. We would
not be pressurised by anybody. But even
s0, it is to our interest to understand
what could be the possible motive of the
United States. My own feeling is that
the motives are ulterior: they are extran-
eous. I would like to know from the
Minister whether the American global in-
terest is still thinking that Pakistan is
the best bet in order to increase its in-
fluence in the West-Asian countries, in the
Central-Asian countries, which are rich
and potentially rich and are overwhel-
mingly Islamic.

SHRI R. L. BHATIA: Sir. as I said
earlier, we are laying more emphasis on
what U. S. is thinking about our policies
or about Kashmir. I have already stated
that they may bave their motives (Infer”
ruptions). I think that all of us under-
stand that it is a kind of pressure om
India, perhaps for the NPT, for human
rights, and all that. These are, possibly,
their motives. These are very clear. But
so far as we are concerned, I have al-
ready stated my policy. We are not pres-
surised by alj these things. We have our
own policy and will stick to that.

SHRI GURUDAS DAS GUPTA: Sir.
whether Indian diplomacy has succeeded
in America is not the point that we are
discussing. But, here, in the House, the
Minister appears to be extremely diplo-
matic and there appears to be an exxces-
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sive use of sophisticated vocabulary, 1
want o know from the Minister whether
we are ready to call 3 spade a spade
The American policy has been continuing
for years. It is well known that the mo-
tive of the American policy s to see that
India is weakened in all respects, That
had been their policy with regard to the
insurigency in Kashmir, in Pakistan and
in many other places. There is also an
economic pressure on India, It is well
known. Therefore, I would request the
hon, Minister to spell out if the Govern-
ment considers the policy that is being
pursued by the American Administration
in itg totaliy. It is not just Clinton who
is the spokesman. America has a peculiar
system. There are different people to
speak in different ways. That is how they
move and that is how they operate,
Therefore, in its totality, I would like to
know whether the Government of India
believes that the policy of the American
Administration (a) is unfriendly to India;
(b) is not conducive to a solution, proper
solution, of the Kashmir problem; and,
(c) is beset with ulterior motives, I
know the policy of America; I know the
policy of India. Wge know what India
stands for. But weé want the reaction of
the Government of India to the policy of
America. We want your reaction. We
know Indjs cannot be cowed down. We
are one ag a nation. That is not the
point. We want your reaction, Therefore,
please spell out your reaction by calling
a spade a spade. Please do no; induige
in sophisticated vocabulary.

MR. CHAIRMAN:
reaction very clear.

He has made the

SHRI GURUDAS DAS GUPTA: Sir,
I bave put my question Let him
answer. (Inferruptions) .

SHRI R, L. BHATIA: Sir, he has
raised a very important point as to our
reaction to the total policy of Amierical
Now, I will tell you the positive points
as well ag the negative points with re-

gard to Indo-US. pelations, As far as
the positive  points are  concerned,

America is the largest investor in India
teday. Of the .collaborationy which have

taken place in India, 30 per cent are

{ RAJYA SABHA]

to Questions 20

American collaborations, India has in-
creased its trade with America to seven
billion dollars, and America is also a
source of technolagy...(Interruptions)...
I hope you are. . . (Interruptions) . ..

MR. CHAIRMAN: Please listen to
that also,

SHRI R. L, BHATIA: And America
is a large source of techowlogy  that is
available to India from America,

Now, 1 come to the necgative points,
The negative points are non-pnoliferation.
number oneg; human rights, number two,
and the third is Kashntir, So far as the
negative poings are concerned,.. (Inter-
ruptions).. The oaly trouble is you do
no;¢ listen to others. So these are the
negative points, On these negative points
we arg bhaving g dialogue with them. We
are explaining t> them the logic of our
position on all these pointg ang some,
to somg extent, they understand; the rest
we are trying to explain to them. The
dialogue is on but iy is an on-going pro-
cess. So we cannot say that this is their
final attitude. We are discussing with
them and I hope this dialogue will reach
some conclusion,

it geftwgee wwvsie fiee -
aaafy wEkew, # Wel #eew ¥ A
wmma‘ramgﬁsﬁam%w‘r%m
fafdag #Y fer o1, SEF X A
dr war st ¥ wa & Afw ofew
TR AT v W T SR S
@itz frar B, SO T W Q@
WRAIY Srar € | o7 a5 98 wrad
ﬁa’@ﬁa@&ema@m@%aﬁr
q fdft ;A e wwAr g, A ar
TR STEdT §, TEHe 48 A AT
g sfwy &g wlw W 999
qaeE & W &1 # Hdl wged
¥ 7g St =g 5w d g we
aﬁqﬂ%mﬁmﬁrwm
A ¥ wEr w0 @@

the ratification of #he treaty of accession
of Kashmir to India by the Constituent
Assembly of Kashmir by itself signifies
the consensus of the people in Kashmir
in the accession of the State to India and
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thal there is no point in taking the view
of the Kashmir people again on such
things; and if so, what the response of
the Minister would be. This is hypothe-
tical but my question is,whether the Mi-
nister will rais, thig point when he will
have a discussion with her.

= srToqAo W fegr: gamla &,
T 3T TN war TE frar 2fE
TifaT e sfoear & o @l § At
7% frw #1 fadwr ok fRE &1 oad
faddr | waTw ag g fr owwr W@
Az R I AaNEE faeas e
At q foaar FEW @ IFE A
e @ ! (sagm)  fadd
(mraum) wifgz 2 v faddt (snaamm)
oA HH A # wqE T AN
afsy

You can put your question...(Interrup-
tionsy.. You can pur next question.
You can take the permission of the Chair.
I am replying to his question not to
your question.

fom fom oX o1 I H FEAT R,
AZ X 3G AT | FE S HAAT CATIE
ars far & 7 oo ar F g
wavd P 4 T FATS T AEAT
qeem ¥ fFar & A 9A¥ a@ FEW
argar § &6 gw wwar gfeear s @rEe
arw foag f A sada afes ag W@
FEa & "awr ag W T §
CHTRE AE T AT IR Y SRS
FX @ g, Ivfew #1 TERW &%
T T AT TF AT R WA A AT
1 g 9 gfvear HIT arfeens wog
H et a8 @ ¥ | 39 9 98
wIUE WTET WX T AT §, THHC
famardr o

ot fasree qem : A ATAR F
fadit @Y § g2 T Fars 5 &
AT W T FEA (WG
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ulso answered..

to Questions 22

st ggouwe sgsaTfoT: X uar
g9 Fo A F R |

SHR1 SUSHILKUMAR SAMBHAJI-
RAO SHINDE: 1 am fully satisfied with
the reply of the Minister,

MR, CHAIRMAN. Your question is

. (Interruptions)... Please
lisien to the hon. Minister.

SHRI RAIJNI RANJAN SAHU: Sir,
please see his question 210—*“Bilatenal
talks between India and SAMBHAJIRAO

SHINDE" !

MR. CHAIRMAN: Whay is it?

DR. SHRIKANT RAMCHANDRA
JICHKAR: Sir, please see the heading
of his question—*“Bilateral talks between
[ndia and SAMBHAJIRAO SHINDE.”

sft fafrasia Fag : avmafa wgig, 4
UM% ATEAT & HeAT 7 1ad $T 1991
T & gaw | fewr A | wfer
FY FLHTT AT AATHT F T9gT QAT ¥
TRegEda A1 "l 9T W fggEan
¥ qrET ARfwT ¥ 4g WA fAAr W
f&F FrEiT T & wfaw 65w g
suar fas 1 wszafy w1 wfamao
gar a1 39§ v 1991 ¥ fear war

= =
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T wex et sAfeer w5 el
1991 # I SN gHT HIX 98 qg«l
T T AT Ig ST A ATYERT qar
Qg 1 1991 § agel aeaafer &
[AGA AR TR 7 Fgl o F1ofie
i &1 ufaw fger 3 0 afae
1991 & € 1994 aF HA AW
feafs agi o =1 wg7 ™ ? 4
foh zaem AT g R AT aad
famr A F ew W@ F
fafmat wf 9w wemm & o
WY fF S o wAfer @ gz a|
T T | T ¥ W@ gw OF
CEICHEE e
| T@AT 9TgaT g | w3 fE
AR U9ET F uig fF@ awg T
FaE wAfer ¥ fear mr o 9w
e § gifewe & woga T fewe
argg & 9 fem F T & ww]-

T gAe q9ga w99 afud
fedt Ty a1 warde AFH A
Sar #r Y 91, 9w Afawrd &

mwoEd  aemmae faar v, L.
(saemm)
st g@o gHo gEmfemr : &
syt wreaT gt # 1 agw faw @
. (z@aET)

MR. CHAIRMAN: Mr. Singh, please
conclude now. Don’t argue with him.

=it fafravm fag : 9 F7gE X
@ R !

g 90 FOT AWT Ft TIHAT FT
qaw g | W@ ¥ Teiga feerd
WHT T AL 3 90 FUT ATIHT & |
ag #Yer 5 o1 @ § smfwe ¥
ST ST § oW S§ e
far Uty S@ TOPW F T HA
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i Aouwo wifzan : afgy ag
gL TF qoF FT HIGT TUFTOFIL & |
ST alwER 2ag ag &
g a SO% UL AAW | 9§ Y
gaal diT &0 €, g9 q@« fwE I
¥, frg a0® & 99 sT@ FT WA
T g o A g, Sar fF oaad
FET IAFT CAT AT ar AT FTEAT |
There are many wayg in  diplomacy.
You can explain your viewpoint. You
can show your resentment. You can
show your opposition and exnlain it to
them. .

@i T[]
E—aTq oo AW F WA worgdy 41T
Ay g d3r wfar fex o 9,
FAFT TFAT I fRT HTIET a6
oqIET |

SHRI GURUDAS DAS GUPTA: Sir,
what is this? (Interruptions).

MR. CHAIRMAN: Mr. Minister, he
has rajsed the question about credentials.
Do you have any answer? {Interruptions)

SHRI KAMAL MORARKA: Sir, in
1991 they agreed that Kashmir was an
integra] part of India. In 1994 they have
shifted their stand. (Interruptions) 1In
1991 they agreed that Kashmir was an
integral part of India. The US stand...
(Interrupiions).

SHRI GURUDAS DAS GUPTA: Sir,
we wan; your protection, The hon..
Member asked about credentials. (Inter-
ruptions).

MR. CHAIRMAN: I have {od the

Minister to answer this question.

SHRI R. L. BHATIA: At nc stage,
did they say what you were saying. What
they said was... (Interruptions)

o e, R asl @ I g, o1
AT FW & T AG AT AT &
They said, “We respect the territorial
integrity of India.”
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Iad e Hifawr  faaerar @

f& w@lx w@ &7 fger o &

aar & g WY g gwar &)

This is the word that they used.

SHRI KAMAL MORARKA: Sir, Clin-
ton has a better advocate here. .. (Inter-
ruptions)

SHRY DIGVIJAY SINGd: WhenJ say
it, T say it with full confidence. You
check it up with the Ministry people.
They had said, “Kashmir was an integral
par; of India.” That was the statement
made by Clinton or the American Am-
bassador.

areE o#r qft aT, &%, F aga
AT ¥ TE A Y RS o
g W g ¥ 39 ¥ Wr § A9
f& owdF & Toge ¥ AT A}
gt 9% T 4T &F FeIT AT &7
ufaw  fegear & A o< ot ww
FAFLT 7 Aga g, ¥ @ fammw
1 FFET TE AT E, AT HIAY
frfreft & i & qfed wos o
g FEEME 9GS FHT & W I
Nt 7L, 7g WG W) agg F DAl
At W & weafr F whivamo
¥ ag FE AT AT | A IWET AT
¥ afxy . (=rEgw)

MR, CHAIRMAN: Let the
spcak. .. (Interruptions)

Minjster

SHRI GURUDAS DAS GUPTA: They
are afraid of American investmeni.

MR. CHAIRMAN: Mr. Minister, you
have anything more to add? (Inferrup-
tions) Will you please allow the Ainister
10 speak? (Interruptions)

-~

WA QEAT @I : gHRT a1

auATd | (W)

&t sToudo wifear ¢ S wwH!
ag I o1 5 ogara @ fRo ¥ §
I ¥ we FFeq @t fEar.
(mm)ﬁmarg 3w av  fHo
IA FEdE qw & famr ar v ag §

FAT ST FTAT AIRATE | ATHY g
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AT e g @ gl § ey
femedie &, 9% T#< v § Sfew
qg 919 FEY Y 5. .. (nterruptions)

MR. CHAIRMAN: Please fisten to him
.. (Interruptions)

SHRI DIGVIJAY SINGH: He said,
“We respect India’s territorial integrity.

MR. CHAIRMAN: Now we cannot
carry om this discussion. It is Question
Hour, Mr. Balaram...(Interruptions)
Will you please sit down? I am calling
Mr. Balaram.

SHRI R. L. BHATIA 1 will check up

ang come back to you,

SYRI N. E. BALARAM: Sir, it seems
to me zhat a5 regards the policy of Ame-
rica towards Kashmir and India, there
i a change. Now there were two state-
ments in :he Press. One was the state-
ment jssued by Ms, Robin Raphael, Assis-
to~t Secretary of the Government of
United S:ates She questioned the acces-
<ion of Kashmir to Lndia. She openly
stated, it. And the statemeny was not
deied either by that lady or by any Ame-
rican spokesman. Secondly., there was a
statement hy Clinton saying that for the
solution of the Kashmir problem, the
wishes of rthe people should be taken into
consideration. Such a statement has
never been made hy the Presidents of
the United Scates in the past. I would
like t- know what th= wishes of the com-
mon neople of Kashmir are; Kashmir is
o part of India. So, my question is:
Since there ig a definite change in its
policy towards India and since theyare
interfering in our internal affairs, does
the Government consider that these
statements  are an interference  in
the internal affairs of ouar country? If so,
did it make any protes. through diplo-
matic channels or by open statements
either by the Prime Minister or by the
External Affairs Minister on this question?

SHRI R. L. BHATIA: Sir, we have not
only explained our points of view, but we
have also objeted to their statements and
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told them, in the stronges. terms, our
point of view that this was an interference
in our internal affairs and that we would
brook no interference by anybody.

SHRI N. E. BALARAM: Bui j{ never
came in the Press. Neither the External
Affajrs Minister nor the Prime Minister
has spoken like thai. That is why I am
asking.. .

SHRI R. L. BHATIA: I am saying on
the floor of the House:

MR. CHAIRMAN; Shri Subramanian
Swamy.

SHRI SUBRAMANIAN SWAMY: Sir,
. ..(Interruptions).*

SHRI N. E. BALARAM: Sir, he is
mentioning the name of the Chief Minis-
ter.

MR. CHAIRMAN: We would not have
anything in the record which {s irrele-
vant. Mr. Swamy, you please put a
question. . . . (Inferruptions). ..

SHRI SUBRAMANIAN SWAMY: Sir,
the question T want to ask is whether thef
clear-cut change in the US policy is due
to the fact that the Indian Government,
when it sent its Foreign Secretary to
Islamabad to discuss the question of Kash-
mir, acknowledged in the written docu-
ments that Kashmir is a disputed area and
whether the Government will place on
the table of th- House the position papers
exchanged between the Foreign Secreta-
ries of Tndia and Pakistan...(Inferrup-
tions)).. .

MR. CHAIRMAN: The
answering,.

Minister  is

SHRI R. L. BHATTA: We will place all
the documents on the Table of the Housz.

SHRI S. JATPAT. REDDY: Sir, the
Minister has no; denjed the allegarion
made by Shri Subramanjan Swamy.. (In-
terraptions) . .

SHRI SUBRAMANTAN SWAMY: The
answer I want ig whether it is a fact or

*Not recorded
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not. Do you know whehter they have
acknowledged that Kashmir is a disputed
area in the decuments exchanged?

SHRI S. JAIPAL REDDY: You must
be able to say what the wrong in it is
... (Intermuptions).. .

MR. CHAIRMAN: He ig trying to
answer the question,

SHRI R. L. BHATIA: He wanted to
know about the documents. But so far
as the written part of the documents about
which you have said is concerned, we
have denjed it totally.

SHRI MENTAY PADMANABHAM:
'What about the Foreign Secretaries?

SHRI SUBRAMANIAN SWAMY:
You said in the documents that Kash-
mir is a disputed area. On the basis of
this, you went to Islamabad for discus-
sions,

SHRI R. L. BHATIA: If you want
those papers, I told yvou they would be
laid on the table. We don’t agree that
Kashmir is a disputed area, It Iy a part
of India. Pakistan has no locus standi.

SHRI INDER KUMAR GUIRAL-
Sir, so far as the shMt in the US policy
is concerned, I am sure the hon. Minis-
ter would have seen that ever sincg the
end of the Oold War, there is a clear-
cut shift from the policy that the Bush
Administration was following vis-a--vis
Tndia, including Kashmir and the policy
that the present President is following.
This came out very clearly when Raphael
apprared before the Semate Committee
wnd even the Chairman, Mr. Moynihan,
warned her. I hope my hon.  friend
wouiy say that the issue is no: Kashmir
being a part of India or not but the
issue hasicallv is that the Clinton Regime
irrespective of any issue in India, is
now turning anti-India. Their perception
must be clear thar this iy a clear shift
from the Bush policy.

SHRI R. L. BHATIA: We have got
their perception. As you all mentioned
that at one stage ome statement is made
and at yet another stage, another state-
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meng is issued, this shows that there
is somg shifting on their part. We have
-npted  this changing perception and we
are dealing with them accordingly We
‘are trying to explain to them wour point
of vigw. We are protesting where a
protest i required. We have told them
very categorically thag Kashmir is an
imtegral pary of India and whatever
poliey the‘y want to adopt, ag you said,
against Fndia, we are conscious of this
fact and we will meét any such challenge.

MR. CHAIRMAN: Question no, 205

205.[The questloner (Miss Saroj Khap-
arde) was absent. For answer vide Col..
infra]

MR. CHAIRMAN:
is gver.

Question Hour
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ﬁu fewa sTAm FAEA § HRALT
LA L

*201. =it gra fag wWard @ wT
W A ag ATy A FOT A9 o

(%) ®F & B | AT A
sy § e Fver (aferw ¥) ®
yeafr FEEga FTRE e
¥ ok vmw @ gy A o ¥ ofw
g g AT

(@) #m 7z Nraaf swer
¥ oefe frr, @t oW wfe

[ wawm ¥ Tew et (st &0
dto &wr) : (F) & (W) Frer § A
T ¥ FEOST F
FA FT 35 FTE &F &Y FOET T
1994-95 ¥ =orz * fafor Fraww
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g wfaer fear v &, @4 us A ¥
gy 9 F gamm Ry SET

I 1990 ¥ FET |AT 9T T4
FRa &1 At fmar wmr qr, i
¥ o\ AT § FFgurga wresror
AT -FY AT TR wY

Indis to counter Pak Alegation over
Human Rights Violation in Geneva

*203. SHRI G. Y. KRISHNAN: will
the Minister of EXTERNAL AFFAIRS
be pleased to refer to the answer to
Unstarred Question 222 given in  the

Rajya Sabha on 2314 February, 1994
and state:

() how dig Indja counter the
Resolution alleging human rightg viola-
tions in Jammu and Kashmir earlier
this week at the UN' Commission on
Human Rights meeting at Gencva;

Pak

and

(}7) what wag the composition of the
Indian delegatipn to  this meeting?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRT DINESH SINGH):
(a) The resolution t&bled by Pakistan
alleging human right violations i Jammu
and Kashmir at the UN Commissjon of
Human Righfs Meeting at Geneva is
yet to be voted on by the member
countries. India has been working force-
fully to project t» the  international
community and in particular to the mem-
ber countrie; of the Human  Rights
Commission, India’s protection of human
rights and to counter false propaganda
by Pakistan. It has alsy pointed out
that the Pakistani move was politically
motivated and : without basig and that
the alleged violation; of human rights
~f the people of the Indian state Jammu
% Kashmir are the result nf Pakistnni
enonsored terrorist violence in the St-te.
Tt has don- all this in a mature firm and
o~nstrictive manner.



